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ABSS 

A.F.H.Q 

CAS 

DANI (Civil) 

DANI (Police) 

Pondi (Civil) 

Pondi (Police) 

C.B.l. 

Disinvestment of Public Sector 
Undertakings 

n. SHRI M.V. CHANDRASEKHARA 
MURTHY: Win the PRIME MINISTER be 
pleased to refer to the reply given to the 
UnstanadOuestion No. 4486 on 25th March. 
1992 and state: 

(a) the details of allottees of shares in 
the colTllanies as named in the reply's 
annexure as a result of disinvestment of 
shares· held by the Government alongwith 
the cost details reali both in Indian currency 
and foreign currencies; 

(b) the details of composition of Board of 
Directors of the co~ies now existing in 
the aforesaid companies as a result of 
disinvestment; 

(c) the details wOlked out fordisinvesting 
part of the Governemnt shares in the 
CO"llClnies as may have been selected by 
the Government to transfer the same in 

No. of vacancies 
proposed for 
1991 

4 

93 

75 

20 

'15 

2 

favour of their employees along with 
percentage of I he same in thelotalstblclbed 
capital of each such company? 

THE MINSTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF HEAVY INDUSTRY ANODEPARTMENT 
OF PUBlIC ENTERPRISES) (SHRI PK 
THUNGON):(a) A statement showing names 
of the institutions along with the amount in 
India currency paid by each against the 
shares of public sector units sold by the 
Govememnt of India during the year 1991-
92 is enclosed. No amount was paid in the 
foreign currencieS. 

(b) So far, there has been no change in 
the coOlJOsilion of the Board of Directors of 
the public sector companies as a resuft of 
disinvestment. 

(c) The details for disinvesting part of 
the Government shares in the public sector 
COfJl>anies in favour of their elTllloyees are 
being worked out 
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